Declaration of Assets and Liabilities

( . : : - Year. QU A5
ﬂ \BC}I} u\/l'&bfll(ﬂl‘l&&l ~wes SON/dayghter/wife of  NETESH.. KU!‘%;Q
aged......B R iinw.. years, belonging to BIHAR. .. NIbAN - SAEBHY....

service and presently working as CRBRBAAL .o
give herein below the details of the assets (immovable, mavable, bank balance, ete.) of

myself, my spouse and dependanta®;

: ' > A, - Detsils of movable asseis urE L : ‘ -
{Assets In joint name indicating the extent of joint ownership will also have to be
l 5 A 4 given)
%/ﬁ Sr. Description Salf Spouse * | Dependan Dependant- Dependan
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1 {0 |Cash
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Institutions And ,
- 10,000 &
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Finandal 8.0.8 Lay NIL NI NI L
Companies ST BANK ' " :
¢ty |Bonds,
.| Debentures and
| Sharesin s - - o sl
_ . | companies -
3 {iv) E}fh:s-r :ﬁ‘_gancia! LT - / -.fC'-Nﬂ-e
= b Institutions, - )
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1 {vil). | Other assiats,
| ' such as valpes -
‘ | of claims 7 B — = — —~
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. Valug of Bonds / shares / Debentures as per the latest market value in Stock
panles and as per books in the case of non listed
- Somipanies should be given. '

* Dependant here. means a
employes,

persun substantially depanqent on the income of the
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B.  Details of Immovable assets.

[Note: Properties in joint ownership indicating the extent of joint ownership will
also havig to be indicated] - '

8¢, Deseription . S&lf Spouse Dependan [ Dependan
Na, Nama(sg)/ i~ -2
Name

| Deperdant~
‘3

Narfme Ete. Namé

) Agricultural Land
~ Location{s} ol .
- Survey number(s)

- Extent (Total NTIL NF L NIL | NTL NI
measurerrient)
~Current market value

(2

institutions and government dues:-
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- Cutrent market
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Houses 7 Apartments, ' {
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- Extent {Total ' e i Sl
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Others (such as g 4 ' ’ I l 7

‘lﬂtér_e_'s’t in property)

‘"“"rf'g"riﬁé""éeééfri'.[;'!érés.é' the details of my labilities 7 over dues to publi¢ financial

[Note : Pleasge give separate details for each itern)
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{I} Loans from Banks -
() Loans from financial 3 o i
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{iii) Government Dues: ' - ; '
‘[ {a} dues to departments -
dedling with government . =
accommodation

(b) dues to departments j A 7

Hescription Name & address 6f'§'§nk ' ) Amount auistanding as]

dealing with supply of s
water

(¢} dues to departments

dealing with supply of _
electricity ‘ g
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{d) dues:to departments
dealing with telephones

(e) dues to departments
dealing with government:
transport (including _
alreraft and helicopters)

(f) Other dues, If any

—

{B)

(i) Income Tax including
surcharge [Also indicate
the-assessment year upito
which Income Tax Retarn.

- | filed. Glve also Permanent.
-Account Number-(PAN)]. -

o24- 25
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(i) Wealth Tax [Alsa
indicate the assessment
.| ¥&ar upto which Wealtir
Tax retura filed,]

(lif) Sales Tax [Qnly In
case of proprietary
business]

=
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- Date of B‘Er_th Th |
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Lk knowledge and belief.
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Date;,

_ #édm

- Home District

{iv) Pyopefty Tax ,

Personal Detall
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(Full Ndmia e.g. B.AS.-Bihar Administrative Service,

6.8.8.- Bihar Secrefariat Service ete.)
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1 hereby decla

PATNA......

A3-08- 2025
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fe that the above details are true fo the best of my

gt £ '
Signafure M[MI{—].
Name of Employee: VMﬁXUM[ZRI

Hesignation:...@ﬂg.eﬁﬁl....,.....‘...
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